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Present: Mr. Arvind Gargi, RP, Ms. Heerika Shukla, PCS, Mr.
Rahul Menduratta, Mr. Alck Kumar Kuchhal, Ex-IRP

Mr. Krishnendu Datta, Mr,
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Jain, Mr. Lavanya Kaushik, Mr, Shashank Pandey, Mr.

Yogesh Jagia, Mr. Aditya Dewan, Ms. Alisha Chopra,
Advocates for the Respondent

ORDER
Ld. counsel for the objector prays for a copy of the affidavit. Ld. RP
appearing submits that it contains a reference to the valuation report which
cannot be made public. He is, therefore, directed to give copy of the affidavit

minus the valuation report to the Ld. Counsel for the objector.
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